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PROF. SHER SINGH : The Prime
Minister has already explained that there
is history behind all these things. There-
fore, the names are not being changed.
But still in all these regiments which
are of class character, it is not only the
classes alone which are there....

MR. SPEAKER : He is asking, why
don’t you remove these names.

PROF. SHER SINGH : I have already
explained it. As for induction of other
classes, I can give details also.

MR. SPEAKER : He is merely asking,
why don’t you remove the names.

PROF. SHER SINGH : In spite of the
class name other classes are also there in
these regiments.
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MR. SPEAKER : He is asking the same
Question. Now, let us go to Question
No. 493.
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Crime Cases Registered “in Delhi in
February, 1978

*19¢ DR. BALDEV PRAKASH
Will the Minister of HOME AFFAIRS
be pleased to state :

{a) the number of cases of murder,
burglaries, snatchings and assaults regis-
tered in Delhi during the month of Febru-

ary, 1978 ;

(b} whether there & a substantial in-
crease in the number of these crimes ;

(¢) if s0, to what extent ; and

(d) the steps taken by Government to
suppress the crime wave prevalent in
the capital ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
{SHRI DHANIK LAL MANDAL)
(a) to {c). A comparative statement
of cases of murder, burglaries, snatchings
and assaults registered during the months
of December, 1977 January, 1978 and
February, 1978 is given below :—

Head of crime Decem- January, Febru-

ber, 77 48 ary, 78
Murder 17 15 g9
Burglary 302 322 367
Snatching 22 iz 14
Agsaults 175 201 146

It will be seen that the number of
cases of murder, snatchings and assaults
in February 1998 have declined when
compared to December, 1g77.

(d) The following steps are being taken
to keep the crime situation under control

{i} Foot and mobile patrolling,
with wircless is being streng-
thened in the crime affected
areas and ‘Nakabandi’ is being
organised frequently at odd hours.

(if) Armed pickets are also being
detailed  at strategic  points.

(iii) Surveillance over known had
characters is being  streng-
thened and rccords  of criminals
updated.

{iv) Externment proceedings against
criminals arc being stepped up.
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Externment proceedings againsi crimi-
nals are being stepped up.
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fem s afFs a@ T # e @
ST &, 39 AW & qrEA Ay § AGA
wafrefere &1 F=, @ sfem
ofeg agt gWT =Jfeq | 7AW I8 {1
R F IR ged o w@ 1 meR
T F&T ST FITW TS, IAF! B
F qGH G |

gl IF AW T qAA g, a3
SARIET %A & g &, shafedde aga
% g § @ gan gfaw Fm s
afss A gz @ qEer TG )
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SHRI A. K, ROY: The Minister must

be precise in his answer.

st 9w fag: AT qEET X
game e ? fr o & 3918 9,
a8 3% g, T g /v § wie Ay
FS AT |Y Jg areT & | AfFq H oF
I qAATAT SR g—Feeft § b @
AR & 6 wag st gfqw §
T g 19 e HIGH TG AT, AT &
A g2 8, afeF TA9, THAE [}
THR FO HeH! & FHra feooil § B oG
TEEr & e sur gfew-am €
Ig AT IEC g AL W F WA H
gfere ¥ a9 TEEREE @t SgTaT
gfamd &, o gfawd agt 7§
T2 TR FT F/ AT W F TG
1 fawg Freor 7€ 2

A A qare T JoT a7 ?

MR. SPEAKER No, no. The
Home Ministry’s Demands will come up
for discussion.

SHRI KANWAR LAL GUPTA
The Minister is asking my question, he has
forgotten the other point. I am telling him
what I wanted to ask him, I am not adding
anything to it.

My point is that there was a certain
decision taken by him in our presence,
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for instance, of sending some corrupt offi-
cers from Delhi to their States. So, what
progress has been made in that respect ?

N =7 fgg: TOd F@ AR
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TFEIT 2

qq Fg7 qF 99-F9FRET F JIRkA
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IYH! TANTG TEHT FX 1Y, FAANIG
Iy &I 1T F¢ Afa, afew agr
at feeett & faoelt ¥ & Trewe &Y awar
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FANGTTEF & Gl fawe aran g |

SHRI NANASAHIB BONDE: He says
that the worst of the goondas have been
transferred from this place to another place
just to check criminal offences, I want
to ask him specifically whether this policy
is better, desirable or in the interests of the
nation, to send them away from a place
where there are sufficient means to control
them, whether it is desirable to send these
notorious goondas to other places and create
troubles all the more therc where they
cannot be controlled. My point is that
there is every necessity of changing this
policy, failing which these goondas are
capable of creating more trouble at other
places where they cannot be checked.
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SHRI GHARAN SINGH: That is a
simple oojzction that could possibly be
raised €0 wnis system, but experience his
prov.d that gooadas, when they ar:iscl-
atzd from tneir surroundings, when they
are sent to new surrounding, are not able
to commit crimes for quite a considerable
time, ualess they develop contacts, they
make [riendships etc. So, if a man from
D:lhi goes to Ghaziabad, he will not be
that effective.

Micro Wave Tower near Agra

%395 SHRI SHAMBHU NATH
CHATURVEDI : Will the Minister of
INFORMATION AND BROADQCAST-
ING be pleased to state:

{a) whether a micro wave transmission
tower is being erected in village Tora,
eight kilometres from Agra;

(b) if so, what advantages wiil be
derived from it;

{c) whether it will extend the effective
range of Television station of Delhi and
bring Agra and its neighbouring areas
within its range; and

(d) if not, whether Government pro-
pose to construct a television station or at
least a relaying centre at Agra?

THE MINISTER OF INFORMA<
TION AND BROADCASTING -
{SHRI L. K. ADVANI) : (a) Yes, Sir.

(b Tuis Micro-wave station has been
eayinzzrad as part of the project for inter-
connecting metropolitan centres at Delhi
and Caleutta for the purpose of transmis-
sion of TV and tele-communication faci-
lities A few telephoneftelegraph channels
frome and to Agra will also be provided
from this Station,

{c) and (d). This facility cannot auto-
matically extend Delhi TV Transmissions
‘to Agra. It is however, possible to extract
or inject the TV signals either from Delhi
or Calcutta direction and relay the same
through a TV Rclay Centre at Agra.
There is however, no proposal at presewt

to set up a TV Station or a relaying Centre
at Agra,

SHR1 SHAMBHU NATH CHATUR-
EDI: Agra is a well knowa tourist, cul-
tural and educational centre in the country
and there has been a long and prersistent
demand for a television station there. It
43 a number of five-star and other hotels,
but incongrously enough lacks what for the
Y0Urist is a common amenity of life—Tele-
Vilon, Tt is the Seat of a University and
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has a number of post-graduate colleges
and institutes with rich talent to participate
in the programmes. I need hardly add

that Agra was the capital of this country
even Delhi rose to this eminence. I may

point out that the benefits of starting a TV
centre at Agra will not only go to UP but

to Rajasthan and Madhya Pradesh also

because Agra is so situated. It has pro-

duced a number of poets like Mia Nazir,

Mirza Ghalib, Surdas, Satyanarayan. It

was thesadhana sthali of Surdas. By start-

ing a TV centre there, you will be doing
an honour to these poets and many
distinguished musicians whose gharanas are
still continuing the tradition. In view
of this, when a transmission Tower is being
erected at Agra, why is it not possible to
extend the benefits of TV transmission to
Agra itself?

SHRI L. K. ADVANI: The hon,
Member has spoken about the cultural
assocjations of Agra. No one can deny
that. But the point that is being made is
since a micro-wave tower is being set up
near Agra, it should be possible fo us
to extend our TV transmission of Delhi
to Agra also. I would like to point out
that even for the purpose of a relay centre,
merely having a micro-wave tower is not
sufficient. Even after that, we would have
to have a transmitter there and for that
purpnases, even a relay centre would cost
Rs. 1+3 crores plus the cost of co-axial
cables that would be needed to link the
tower with the relay centre, Because of
financial constraint, at present, there is no
proposal to setup a TV relay centre at
Agra.

SHRI SHAMBHU NATH CHATUR-
VEDI. To what extent the cost of putting
a relay centre will be reduced because of
the erection of this tower?  What are the
criteria for setting up a television relay
centre in the country ?

SHRIL.K.ADVANI: This does not
at all reduce the cost of the TV relay
transmitter itself. The TV relay trans-
mitter would cost Rs. 1- g crores by itself.

This linkage is for two purposes, for tele-
communications and also it can be utilised
for TV. But the fact that we have a link-
age does not by itself enable us to transmit
Delhi programmes to Agra and for that 1
would only like to point out that it means
an additional cost of Rs. 1- 5 crores which,
at the moment, is not possible.

The second point is that particularly
after the coming of the new Government,
the approach has been that TV extension
can be justified only when it can serve the
cawse of development and mass rural edu-
cation. This is the broad approach,





